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\ '1/5 \'Gal‘....um-------..........
: . I,é"At‘UEGTKU‘DP’K, sonfdaughter/wife of D'NESHD'ST,QY
ged'az'—' years, belonging to BLA’-S

DO O i

service and presently working as ...

5024 — 225

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  DPetalls of moyvable assets
(Assets In joint name indicating the extent of joint ownership will also have to be
given}

_ N ACHALPY SHABE :
5r. Description Salf Spouse Dependant-1 | Dspendant-2 | Depandant-3
No. Hame{8) Hame _Nams Etc. Name
(1) |Cash 30, &Y~ | oD/

i) | Deposits In PR T s
Banks, Financial nﬁ g
. /e — ST/~
Institutions And ¢ Lo
Non-Banking F’;‘?_,,l_
Financial =Tl B gea
Companies eI~ L
- 9 py T
(ill) | Bonds, b 1
ODsbenturesand | So&5am B J
Shares In
companies
(iv) | Other financial | LTC .- mrgwr S . :
institutions, (Aonwal | oy (o
NSS, Postal | Srema 0
Savings, LIC 9 -3¢ 4031 o1 P-igem
Policies, efc 3. R. PecTethis pm
LA s AT Dot
{(v) | Mator Vehicles |Hondel
(detalls of AV —
| make, etc.) ﬁtgg
c 22
(vi) | Jewellery (glve Setat
details of jaﬂﬂd lee FMs
weight and %t Cav2S S hval
value) _ zecgm-
{vii) | Other assets, et e Lapiar Poblle, i
such as values [PS ovrne| e bhal
of claims / Healn oind| |joerse
interests SHElS T vebs
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books

companles should be given.

*+ Dependant here means a person substantia

emplo

yee,

in the case of non listed

lly dependent on the income of the

R e




B.
[Note: Properties in joint pwnership indicating the extent of joint ownership will
also have to be Indicated]
sr. | Description Soif | Spouse | Dependant-i | Dependant-2 Dependant-3
| No. . Name(S) Name Hame _ | Etc. Namae
¢y | Agricuitural Land roeWt (00
| - Location(s) Lo-nay
- Survey number{s) Yo gy

- Extent (Total el
| measurement) |

-Current market value |

(i) | Non-Agricultural Land

- Location(s)

- Survey number(s) ¥

- Extent (Total i

measurement)

L -Current market value

(ili) | Buildings {Commercial

and residential)

Location(s) = s

- Survey fdoor

number(s)

- Extent (Total

measurement)

- Current market

-

() 5335&5." Apartm-eﬁts‘ paheroall

- Location(s)

- Survey fdoor

number(s)

- Extent (Total

measurement)

( - Current market

value ; _

(v) tOthers {such as o 2 ]
interest in property) , I

!

kY
¥

1
e

() 1 glve herein below the details of my fiabilities / overdues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)

Sr. | Description Hame & addrass of Bank / Amount outstanding as
No. Financial Institutions{s) / OR visesmnniiasssprmnnpes
Department () ;

{a) (i) Loans from Banks
{ii} Loans from financial
institutions -
{iil) Government Dues:
{a) dues to departments
dealing with government
accommadation
(b} dues ro departments
dealing with supply of
water _ o
() dues o departments
dealing with supply of
electricity




(d) dues to departments |
dealing with telephones
(e) dues to departments
dealing with government
transport (including

| alrcraft and helicopters)

H (F) Other dues, If any 3 N

{b) (1) Income Tax including Pi e 42X Qoteny) 4o

s;:rcharge [Alsg indicate PAf- 202324

the assessment year upto

which Income Tax Return Pl Y Flggsms

filed. Glve also Permanent

| Account Number (PAN)]
(il) Wealth Tax [Also

Indicate the assessment b

year upto which Wealth

Tax return filed, ]

(ili) Sales Tax [Only in

case of proprietary

_business]

{iv) Property Tax =
C.  Psrsonal Detail
GPF/CPF/PRAN No. - o4 g2 62 14—
Gender - [m e
Date of Birth 3= ol [e|A4 11 = s |3 (DD/MMYYYY)
Class/Grou o

P & (A/8/C)

Cadre © [TBLA.L Scenct i

{Full Name e.g. B.AS, -aihar Administrative Senrice,
B.5.5.- Blhar Secretarlat Service etc.)

Home District - GGpfer
I hereby declare that the above details are true to the best of my

knowledge and belief,

Signature

N3E m&e

kame of Employee! ... PsCTKsJ

Place:. P&FMB i Designation:. P’ ..S"O
L_PrTlVE Aﬂﬂ—guﬂ.&b‘f
nlr:xta.fp3 0'7/2‘93'5 Department: BIHAR, LEAIS
LR ETHEERNT

Mote: please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




